By E-mail

SECRETARIAT OF THE
ELECTION COMMISSION OF INDIA

Nirvachan Sadan, Ashoka Road, New Delhi-110001

No. 491/SM-KTK/1/2024/Communication Dated:-07.05.2024
To

The Nodal Officer

‘X’

Subject: Take down request to ‘X’ —reg.
Dear Nodal Officer,

I am directed to inform that post of “BJP4Karnataka” (as mentioned below) is violative of

extant legal framework.

https:/twitter.com/BJP4Karnataka/status/1786725873334256103?t=Fdn3n1X_CTNs84ScAjF61w&s=08

. 2 An FIR (copy enclosed) has already been registered in the matter. It is further brought to
your notice  that Chief Electoral Officer, Karnataka through Cyber Crime Division, Bengaluru
has already directed X on 05.05.2024 to take down the objectionable post as per Section 79(3)(b) of
Information Technology Act and rule 3(1)(d) of The Information Technology (Intermediary
Guidelines and Digital Media Ethics Code) Rules 2021. However, the post has not been taken down

yet.

3 Therefore, ‘X’ is directed to take down the post immediately. This is issued with the

approval of the competent authority.

Yours faithfully,

/
ANUJ CHANDAK)
JOINT DIRECTOR & NODAL OFFICER

e-mail: anuj.chandak@nic.in
Tel No: 01123052205, Ext. 448
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GOVERNMENT OF KARNATAKA
Cybercrime Division

And

Cybercrime Police Station
CID HEADQUARTERS
No.1, Carlton House, Palace Road, Bengaluru-560001.

+91-80-22094565  e-mail: ccps.kar@nic.in,

Notice
(U/s:79(3)(b) of Information Technology Act 2008)
To, Date: 05-05-2024
Legal Manager,
X Corp. 1355 Market Street,
Suite 900 San Francisco,
CA 94103

Sir/Madam,
Sub:  Directions to remove/takedown the content — reg.
Ref: 1. Election commition e-mail Dated:05-05-2024.
2. Letter no:1(4)/2020-CLES-1 of Ministry of Electronics and
Information Technology, Govt of India dated :31/10/2023
3. Government of Karnataka Order No HD 23 PCB 2024
Bengaluru, Dated : 21-02-2024.

* k% k % %

With respect to the above reference 3, the Superintendent of Police, Cyber
Crime Division, CID, Karnataka has been designated as State Nodal Officer for the
purpose of disabling/taking down the unlawful content online. Further your attention
is drawn towards the e-mail communication of Election Commission vide above
reference-1, which is attached herewith for kind reference. Election Commission has
directed to remove the alleged content from internet as it violates Model Code of
Conduct (MCC) enforced during Loka Sabha Elections 2024.

In this regard, you are hereby directed to take down the content under the
following URL/ Links with immediate effect, as the content is in violation of Section
123(3) of RP Act, 1951. For legal citations pertaining to the offensive contents,
kindly refer the attached documents of the Office of the Chief Electoral Officer,
Karnataka.

URL/ link:

https://twitter.com/BJP4Karnataka/status/1786725873334256103?t=Fdn3n1X CTNs84ScAj
F61w&s=08
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